IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.

Report on :08-11-2024
Date : 08.11.2024

Name of the

92516/2024 [08.11.2024 ?§32§35024 PK DASH c.o. ggder btd. 2024-11- ;E
_92517/2024 08.11.2024 ?§§§52524 DP DASH c.o. gogig NO. ggder btd. 2024-11- ;E
:92518/2024 08.11.2024 ?232235024 L ACHARI c.o. SOEEE NO. 8§der btd. 2024-11- gg

92519/2024 [08.11.2024 ??3?535024 S SAMAL c.o. gogig NO. ggder btd. 2024-11- lpp1p %S
_92520/2024 08.11.2024 ??32535024 g?ﬁgiPTA c.o. SOEEE NO. 8Zder ptd. 2024-11- lpppp 4 %;
_92521/2024 08.11.2024 ??22535024 P BEURA c.o. gogig NO. gzder btd. 2024-11- %;
_92522/2024 08.11.2024 [N B  eronn c.o. |[JOUXT NO.[Omder Drd. 20287117 lpari-1 %E
_92523/2024 08.11.2024 ??33535024 P BEURA c.o. Sogig NO. gzder btd. 2024-11- |pa1p %;
_92524/2024 08.11.2024 ??g?§35024 E;ﬁgiPTA c.o. gogig NO. gzder btd. 2024-11- %;
_92525/2024 08.11.2024 ?283535024 ggﬁiiPTA c.o. gogig NO. ggder btd. 2024-11- %;
_92526/2024 08.11.2024 ??g?§35024 HK MALLICK  |C.O. Sogig NO. ggder btd. 2024-11- %;
-92527/2024 08.11.2024 ?232;3;024 R SAMAL c.o. gogig NO. ggder btd. 2024-11- |pa1y gi
:92529/2024 08.11.2024 ?233535024 R SAMAL c.o. gogig NO. ggder btd. 2024-11- EE

92530/2024 [08.11.2024 §§g§535024 DEBASIS SAHOO|C.O. gogig NO. ggder btd. 2024-11- lpppp o %;
lo2531/2024|08.11.2024 2???52624 SK SAHOO c.o. SOB§§ NO. ggder btd. 2024-11- ;E




ABLAPL-

COURT

NO.

Order

Dtd.

2024-11-

92532/2024(08.11.2024 [ 000" [HK PATRA > oLD 0e BATL-2

ABLAPIL- COURT NO. Order Dtd. 2024-11-
92534/20241|08.11.2024 10859/2024 JK MOHANTY 5 OLD 05

BLAPL- COURT NO. Order Dtd. 2024-11-
92536/2024(08.11.2024 [~ [BK DAS > onb 05

RAMESH
92537/2024(08.11.2024 ?3?52;2024 CHANDRA Sog§§ NO. ggder Dtd. 2024-11- lga17
MAHARANA

CRLMC- SATYA NARAYAN COURT NO. |Oorder Dtd. 2024-08- |CRIMINAL
92538/2024108.11.2024  |7505 /5054 |pyTEL 2 OLD 14 MISC

BLAPL- COURT NO. |Oorder Dtd. 2024-11-
92540/2024108.11.2024 9596/2024 B DAS 19 06 BAIL-1

BLAPL- COURT NO. |Oorder Dtd. 2024-11-
92541/2024(08.11.2024 [0 |JR NAYAK 5 oe

BLAPL- COURT NO. |order Dtd. 2024-11-
92542/2024(08.11.2024 | S0 00 |AK SWAIN 5 oe

BLAPL- COURT NO. |order Dtd. 2024-11-
92543/2024(08.11.2024 |00, M DAS 5 oe BATL-1

BLAPL- COURT NO. |order Dtd. 2024-11-
92544/2024(08.11.2024 |J20C 7  |DP DASH 5 05

ABLAPT,— COURT NO. |Order Dtd. 2024-11-
92545/2024108.11.2024 12133/2024 R SAMAL 19 06

ABLAPT,— COURT NO. |Order Dtd. 2024-11-
92546/2024(08.11.2024 [0 ISP SAMANTA 5 oe

ABLAPI,— COURT NO. |Order Dtd. 2024-11-
92548/2024(08.11.2024 [ ol D |G SAHOO > onb oe

ABLAPIL,— COURT NO. |order Dtd. 2024-11-
92549/2024(08.11.2024 [0 " . |A DAS > onb oe

ABLAPIL- COURT NO. |order Dtd. 2024-11-
92550/2024(08.11.2024 [ 050" IAK NAYAK > onb 0e

ABLAPIL- COURT NO. Order Dtd. 2024-11-
92551/2024 (08.11.2024 [ 0000 | INK ROUT > oLD 0e BATL-2

ABLAPI,- COURT NO. Order Dtd. 2024-11-
92552/2024(08.11.2024  [I0)'c7 " RK BEHERA > onb 0e

ABLAPI— COURT NO. |Oorder Dtd. 2024-11-
92553/2024108.11.2024 12127/2024 GR PATRA > OLD 06 BATIL-1

ABLAPI,- COURT NO. |Oorder Dtd. 2024-11-
92554/2024108.11.2024 12124/2024 HS DEO > OLD 06

ABLAPI,- COURT NO. |Oorder Dtd. 2024-11-
92555/2024(08.11.2024 [ 00" [BK BAL > onb 0e BATL-2

ABLAPI,- COURT NO. Order Dtd. 2024-11-
92556/2024108.11.2024 12129/2024 B MISHRA > OLD 06 BAIL-2

BLAPL- SRINIBASH COURT NO. |Oorder Dtd. 2024-11-
92557/2024108.11.2024 134/2024 MOHANTY > OLD 06 BAIL-2




92558/2024 08.11.2024 ?§§§§35024 PK PANT gogig NO. ggder btd. 2024-11- lpprp o
92559/2024 [08.11.2024 ??g§535024 M DAS gogig NO. 8gder btd. 2024-11- lpppr o
92560/2024 [08.11.2024 §§82535024 DP DASH gogig NO. ggder ptd. 2024-11-
92561/2024 [08.11.2024 22;22;2024 U.P.BAG gogig NO. ggder btd. 2024-11-
92562/2024 [08.11.2024 ?gégi;2024 S.K.SAHU gogig NO. ggder btd. 2024-11-
92563/2024 (08.11.2024 il;%l;l(/:;oz:g zgiigTA KUMAR c gogig NO. Co)lider Dtd. 2024-11- D(:;IPI{;DSINAL
92564/2024 (08.11.2024 25§¥§524 J PRADHAN igURT NO. ggder btd. 2024-11- ﬁ?égINAL
92565/2024 (08.11.2024 35352322 J P KAR EOURT NO. ?gder btd. 2024-12- ;Eé?é?é;
92566/2024 (08.11.2024 252235024 iiﬁing EOURT NO. 8Zder btd. 2024-11-

MOHANTY
92567/2024 (08.11.2024 §§§52g53 S MOHANTY EOURT NO. ggder btd. 2024-11- ;gé?;?g;
92568/2024 (08.11.2024 ?§§§§35024 BALARAM SINGH EOURT NO. ggder btd. 2024-11-
92569/2024 (08.11.2024 ?252535024 BALARAM SINGH EOURT NO. 8Zder btd. 2024-11- |pa1p 9
92570/2024 (08.11.2024 22?535024 B N SAHU gOURT NO. ggder btd. 2024-09- |pppp
92571/2024 (08.11.2024 ?2???3;024 BALARAM SINGH EOURT NO. gzder ptd. 2024-11-
92572/2024 (08.11.2024 g?gsgg;3 P K MISHRA EOURT NO. gzder btd. 2024-11- ;Eé?é?é;
92573/2024 (08.11.2024 ?25?53;024 DEBASIS SAHOO EOURT NO. ggder btd. 2024-11- |pa1p 5
92574/2024 (08.11.2024 25?2?28;; A. SUNDARAY gOURT NO. ggder btd. 2024-11- |0y Branch
92575/2024 [08.11.2024 Vz\ﬂég(g());2024 ggiéRiARAYAN C;OURT NO. gléder Dtd. 2024-11-
92576/2024 [08.11.2024 ?gg;g?i;_ R R DAS iOURT NO. Sgder btd. 2024-08~ |, Branch
92578/2024 |08.11.2024 ?Y?gfg‘ P K MOHANTY EOURT NO. ?;der btd. 2022-10- ;égigION
92579/2024 [08.11.2024 §g§§>5021 R K BARIK SOURT NO. gzder btd. 2024-11- gii;CH_5
92580/2024 |08.11.2024 §g§Z>5021 R K BARIK EOURT NO. ggder btd. 2024-11- giiECH_S
92581/2024 [08.11.2024 §g§§>5021 R K BARIK iOURT NO. 8Zder btd. 2024-11- g?iECH_5




BLAPL-

COURT

NO.

Order

Dtd.

2024-11-

92582/2024 08.11.2024 |/, |RK MALLICK ] oe
WP (C) - COURT NO. Order Dtd. 2024-11- [WRIT
92583/202408.11.2024 | - 545, |R K BARIK 1 06 BRANCH-5
WP (C) - COURT NO. |Order Dtd. 2024-11- [WRIT
92584/2024 08.11.2024 |o o'> . R K BARIK N o6 R ANCHS
WP (C) - COURT NO. |Order Dtd. 2024-11- [WRIT
92585/202408.11.2024 |50 5,7 R K BARIK 1 06 BRANCH-5
WP (C) - COURT NO. Order Dtd. 2024-11- [WRIT
92586/2024 08.11.2024 | oo, R K BARIK N oc R ANCH-S
CHIEF
92587/2024 |08.11.2024 °RBP- B K PARDHI JusTICE's Order Dtd. 2024-09- 1, ; o
22/2024 04
COURT
CHIEF
92588/2024 |08.11.2024 °RBP- B K PARDHT JUSTICE's [0rder Dtd. 2024-09- 1, ., o
10/2024 04
COURT
CHIEF
92589/2024 [08.11.2024 2555620 A K BISOI JUSTICE'S ?ider ptd. 2022-02- |y 5 ¢
COURT
CHIEF
92590/2024 |08.11.2024 ggig;;2024 R K ROUT JUSTICE'S ggder btd. 2024-11-
COURT
CHIEF
WP (C) - .. lorder Dtd. 2024-11- |WRIT
92591/2024 (08.11.2024 |oo "0, [P N NAYAK JUSTICE'S | " R ANCHT
COURT
ABLAPL- COURT NO. |order Dtd. 2024-11-
92592/2024 08.11.2024 |['o0 "o, [R. K. BARIK > onD oc BATL-2
WP (C) - COURT NO. Order Dtd. 2024-11- |[WRIT
92593/2024 08.11.2024  |1o00% " 0 ) |H DAS > onD o RANCH-S
WP (C) - COURT NO. Order Dtd. 2024-11- |[WRIT
92594/2024(08.11.2024 |lioo- . |H S PAIKRAY > onb o R ANCH-
ABLAPL- BIJAY KUMAR COURT NO. |Order Dtd. 2024-11-
92595/2024108.11.2024 115154 /5024 [BEHERA 2 OLD 05
WP (C) - COURT NO. Order Dtd. 2024-11- [WRIT
92596/2024108.11.2024  |J a5 505, SBUDGATA 5 OLD 07 BRANCH-8
WP (C) - COURT NO. Order Dtd. 2024-11- [WRIT
92598/2024 08.11.2024 |/ o). |T SWAIN 5 oL 09 R ANCH-3
BLAPL- JADUNATH COURT NO. |Order Dtd. 2024-11-
92599/2024108.11.2024 10405024 |pRADEAN 2 OLD 05
M/S.AMITOSH
WP (C) - COURT NO. Order Dtd. 2024-11- [WRIT
92600/2024/08.11.2024 108/2019 SIKDAR, MRS. 5 OLD 07 BRANCH-3

RAKHI SIKDAR




WP (C) -

COURT

NO.

Order

Dtd.

2024-11-

WRIT

92601/2024(08.11.2024 101507 |1 SwAIN coonr o mRIT
92602/2024 |08.11.2024 ?5582;2020 iiEEiH KUMAR gogig NO. ggder Dtd. 2024-11- g?iECH—Z
92603/2024(08.11.2024 g?ég;;zoll Y DAS gogig NO. ggder Dtd. 2024-11- gii;CH_Z
92604/2024 [08.11.2024 §§£§>5021 M NAYAK gogig NO. ggder Dtd. 2024-11- WRIT
92605/2024 |08.11.2024 ?g;gé;2024 EgiiiR KANTA gogig NO. ggder Dtd. 2024-11-
92606/2024 |08.11.2024 ?géi;;2024 J LENKA CogRn NO- Order Dbrd. 2024-11-
92607/2024 [08.11.2024 ?558;;2018 G DAS gogig NO. g;der btd. 2024-11- giiECH_3
92608/2024 |08.11.2024 33253;024 iiiggi;H gogig NO. 8gder btd. 2024-10- lpp1p 4
92610/2024 (08.11.2024 25552;2024 K PARIDA gogig NO. g;der Dtd. 2024-11-
92612/2024 (08.11.2024 ?2?253;024 A. MOHANTY (23081;3 NO. (l);der btd. 2024-11- |pa11
92613/2024 (08.11.2024 ?Eég;;2024 S K BISWAL gogig NO. ggder Dtd. 2024-11-
92617/202408.11.2024 ggégg;2024 SggiigY Sogig NO. gider Dtd. 2024-11-
92619/2024 |08.11.2024 ggégé;2024 S PALAT CogRm NO- gsder Dtd. 2024-11-
92621/2024 (08.11.2024 ?532535024 ;i;ié?éSH gogig NO. ggder btd. 2024-11- lpp1p 5
92623/2024 |08.11.2024 2?52}5016 B.K. SWAIN Sogig NO. ggder Dtd. 2024-11- gii;CH_4
92624/2024 (08.11.2024 ‘2’]33‘252624 SUVENDU BARIK g‘ogig NO. ggder btd. 2024-11- |pa1p
92626/2024 |08.11.2024 2?5;};016 B.K. SWAIN gogig NO. ggder Dtd. 2024-11- giiECH—4
92627/2024|08.11.2024 ‘2‘%‘2‘52624 SUVENDU BARIK gogig NO. Sider Dtd. 2024-06-
92630/2024 [08.11.2024 2252};016 B K SWAIN Sogig NO. ggder Dtd. 2024-11- nRIT




ABLAPL-  |AMLAN SHAKTI COURT NO. Order Dtd. 2024-11-
92633/2024(08.11.2024 (7000 (Aot 5 oL oc
WP (C) - COURT NO. Order Dtd. 2024-11- [WRIT
92635/2024(08.11.2024  |J ] o001 [N C SAHOO 5 oL oa R ANCH-€
WRIT
WP (C) - COURT NO. Order Dtd. 2024-11- [BRANCH
92636/2024108.11.2024 1)) 5,4 /50, (6 ROUT 2 OLD 04 (DIVISION
BENCH-3)
CHIEF
92638/2024 (08.11.2024 °RBE- A K BISOI JusTICcE'g [Order Dtd. 2022-02- 1, 4 o
41/2020 11
COURT
CHIEF
WP (C) - i o Order Dtd. 2024-11- [WRIT
92639/202408.11.2024 |57 oc0” 00 IS MOHANTY JUSTICE'S | ERANCH-1
COURT
WP (C) - DINESH KUMAR CHIEE Order Dtd. 2024-11- |[WRIT
92640/2024 (08.11.2024 7200 o, oo JUSTICE'S | R ANCH-S
COURT
WP (C) - PURUSOTTAM CHIEE Order Dtd. 2024-11- |[WRIT
, )
92641/2024(08.11.2024 705020 000 lenum JUSTICE'S | R ANCH-2
COURT
ABLAPL- COURT NO. |Order Dtd. 2024-11-
92642/202408.11.2024 | 700 4 [B. N. SAHU 5 oLD oc BAIL-2
WP (C) - DINESH KUMAR COURT NO. Order Dtd. 2024-11- [WRIT
92643/2024108.11.2024 135541 /5022 [pANDA 2 OLD 07 BRANCH-5
WP (C) - COURT NO. [Order Dtd. 2024-11- [WRIT
92646/202408.11.2024  [Jooo oo |S SAMAL 5 oLn oc ERANCH-T
WP (C) - M/S.SHAKTI COURT NO. |Order Dtd. 2024-11- [WRIT
92647/2024108.11.2024 | 1539/5019 [pR. PANDA 2 OLD 06 BRANCH-7
WP (C) - COURT NO. Order Dtd. 2024-11- [WRIT
92650/202408.11.2024  |,7 " |S K PARIDA 5 oLn 07 ERANCH-S
WP (C) - COURT NO. Order Dtd. 2024-10- [WRIT
92651/202408.11.2024 |c2oc o - D P DASH 5 oL 55 ERANCH-S
WP (C) - COURT NO. Order Dtd. 2024-10- [WRIT
92653/202408.11.2024 |c3o0 D P DASH 5 oLD 55 R ANCH-S
WP (C) - COURT NO. Order Dtd. 2024-03- [WRIT
92655/202408.11.2024 | c2o~ -, D P DASH 5 oL 20 ERANCH-3
WP (C) - COURT NO. Order Dtd. 2024-11- [WRIT
92656/2024108.11.2024  |,05., /5057 |7 P KAR 5 OLD 05 BRANCH-5
WP (C) - RABINDRA KU. COURT NO. Order Dtd. 2024-11- [WRIT
92657/2024108.11.2024 114415 /5021 [pPATNATK 2 OLD 07 BRANCH-5
ABLAPL- COURT NO. Order Dtd. 2024-11-
92658/2024|08.11.2024 11996/2024 B. MOHANTY 5 OLD 04
[92660/2024[08.11.2024 WP (C) - 'S BISWAL COURT NO. [order Dtd. 2024-10- [WRIT




116110/2024 | 2 OLD 29 BRANCH-2

WP (C) - COURT NO. |Order Dtd. 2024-10- WRIT
92661/2024|08.11.2024 16110/2024 R K MALLICK > OLD 29 BRANCH-2

WP (C) - COURT NO. |Order Dtd. 2024-10- [WRIT
92662/2024108.11.2024 || o 00 50y, P K MOHANTY 5 OLD 29 BRANCH-6

WP (C) - COURT NO. |Order Dtd. 2024-11-
92663/2024(08.11.2024 26130/2024 Y. DAS 10 57

WP (C) - COURT NO. |Order Dtd. 2024-10- [WRIT
92664/2024|08.11.2024 16410/2024 S BISWAL 10 29 BRANCH=6

WP (C) - COURT NO. |Order Dtd. 2024-11-
92666/2024108.11.2024 |0 0 505, G- JAYSINGH 10 06

WP (C) - COURT NO. |Order Dtd. 2024-10- WRIT
92667/2024108.11.2024 | oo 0 505, |P K MOHANTY 10 29 BRANCH-17

WP (C) - COURT NO. |Order Dtd. 2024-11-
92668/2024|08.11.2024 24607/2024 R. C. ROUT 10 06

WP (C) - COURT NO. |Order Dtd. 2024-10- WRIT
92669/2024|08.11.2024 16083/2024 A MOHANTY 10 29 BRANCH-1

WP (C) - COURT NO. |Order Dtd. 2024-11-
92670/2024|08.11.2024 21185/2024 N. K. ROUT 10 06

WP (C) - COURT NO. |Order Dtd. 2024-11-
92672/2024|08.11.2024 27082/2024 A. K. NAYAK 10 06

CRLMP- COURT NO. |Order Dtd. 2024-11-
92673/2024|08.11.2024 1063/2024 P.K.JENA 10 05

WP (C) - COURT NO. Order Dtd. 2024-12-
92674/2024108.11.2024 |5 5 505, M. NAYRK 10 10

CRLMP- COURT NO. |Order Dtd. 2024-11-
92675/2024|08.11.2024 1388/2024 A.DAS 17 06

CRLREV- COURT NO. Order Dtd. 2024-11-
92676/2024|08.11.2024 561/2024 A.DAS 17 06

CRLMC- COURT NO. |Order Dtd. 2024-11-
92677/2024|08.11.2024 3194/2024 U. KUMAR 17 05

WP (C) - COURT NO. |Order Dtd. 2024-10- [WRIT
92679/2024|08.11.2024 16703/2024 K C PANDA 17 29 BRANCH-1

CRLMC- COURT NO. |Order Dtd. 2024-09-
92681/2024(08.11.2024 3676/2024 J. P. KAR > OLD o5

WP (C) - COURT NO. |Order Dtd. 2024-10- [WRIT
92683/2024|08.11.2024 16159/2024 A MOHANTY > OLD 29 BRANCH-2

WP (C) - COURT NO. |Order Dtd. 2024-12-
92685/2024|08.11.2024 27013/2024 S. MUDULI 10 09

WP (C) - COURT NO. |Order Dtd. 2024-10- WRIT
92686/202408.11.2024 || o o5 50, A MOHANTY 10 29 BRANCH-2

WP (C) - COURT NO. |Order Dtd. 2024-11- [WRIT
92688/2024108.11.2024 ;005 /5q, |S-MAHARANA 10 06 BRANCH-6




No

WP (C) - DINESH COURT NO. |Order Dtd. 2024-11-
92690/202408.11.2024 26994/2024 |CHANDRA RAY 10 06

WP (C) - COURT NO. Order Dtd. 2024-10- |[WRIT
92691/2024/08.11.2024 16089/2024 A MOHANTY 10 29 BRANCH-1

WP (C) - COURT NO. |Order Dtd. 2024-11- |WRIT
92692/2024|08.11.2024 14176/2024 | T -K-MANDAL 10 07 BRANCH-3

WP (C) - COURT NO. |Order Dtd. 2024-11- |WRIT
92695/2024/08.11.2024 14176/2024 B.K.PARDHI 10 07 BRANCH-3

WP (C) - COURT NO. Order Dtd. 2024-10- |WRIT
92696/2024/08.11.2024 16087/2024 A MOHANTY 10 29 BRANCH-1

WP (C) - COURT NO. |0rder Dtd. 2024-11- |WRIT
92699/2024/08.11.2024 24225/2017 N.K.ROUT 10 06 BRANCH-1

WP (C) - COURT NO. |0Order Dtd. 2024-10- |WRIT
92700/2024108.11.2024 16163/2024 A MOHANTY 10 59 BRANCH-2

ABLAPL- COURT NO. |Order Dtd. 2024-11-
92702/202408.11.2024 7075/2024 SK AHESAN 10 04 BAIL-1

WP (C) - COURT NO. Order Dtd. 2024-11- |WRIT
92703/202408.11.2024 24225/2017 S.N.SHARMA 10 06 BRANCH-1

WP (C) - COURT NO. |Order Dtd. 2024-11-
92704/202408.11.2024 26437/2024 S. MOHARANA 10 05

WP (C) - COURT NO. |0rder Dtd. 2024-11- |WRIT
92706/202408.11.2024 26802/2024 M. R. SAHOO 10 05 BRANCH-8

WP (C) - COURT NO. |Order Dtd. 2024-11- |WRIT
92707/2024/08.11.2024 14186/2024 B.K.PARDHI 10 07 BRANCH-3

WP (C) - COURT NO. |Order Dtd. 2024-11-
92708/2024|08.11.2024 26880/2024 M. R. SAHOO 10 05

WP (C) - COURT NO. Order Dtd. 2024-10- |[WRIT
92710/2024|08.11.2024 16163/2024 A MOHANTY 10 29 BRANCH-2

WP (C) - COURT NO. |Order Dtd. 2024-11-
92711/202408.11.2024 26887/2024 M. R. SAHOO 10 05

WP (C) - COURT NO. |Order Dtd. 2024-11-
92713/2024|08.11.2024 26897 /2024 M. R. SAHOO 10 05

WP (C) - COURT NO. Order Dtd. 2024-11- |WRIT
92715/202408.11.2024 |/ o0 gy, | T-K.MANDAL 10 07 BRANCH-3

WP (C) - COURT NO. |Order Dtd. 2024-10- |WRIT
92716/2024|08.11.2024 16165/2024 A MOHANTY 10 29 BRANCH—2

WP (C) - COURT NO. |Order Dtd. 2024-11-
92717/2024|08.11.2024 26915/2024 A. MOHANTY 10 05

WP (C) - COURT NO. |Order Dtd. 2024-11-
92719/20241|08.11.2024 27064/2024 A. MOHANTY 10 05

WP (C) - COURT NO. [Order Dtd. 2025-01-
92720/2024108.11.2024 23926/2024 T.BAG 1 29

WP (C) - COURT NO. |Order Dtd. 2024-11-
92722/20241|08.11.2024 26754/2024 S. C. BISWAL 1 06

[92724/2024[08.11.2024  |CRLA- B K BEHERA COURT NO. |order Dtd. 2024-11-

CRIMINAL |(S




451/2024 1 07 APPEAL
WP (C) - COURT NO. |Order Dtd. 2024-11-
92725/20241|08.11.2024 93260/2024 B. BEHERA 1 06
WP (C) - COURT NO. |Order Dtd. 2024-10- |WRIT
92727/2024|08.11.2024 26534/2020 B-K-SWAIN 1 o1 BRANCH-5
1 WP (C) - COURT NO. |Oorder Dtd. 2024-11- |WRIT
92728/2024108.11.2024 ;5505 54, |D-K. DEHURY 1 04 BRANCH-1
1 RSA- COURT NO. |order Dtd. 2025-01-
92729/20241|08.11.2024 378/2024 M. BEHERA 12 13
1 SAO- COURT NO. |order Dtd. 2024-12-
92731/2024(08.11.2024 (770 o, D. K. MOHANTY To 3
- MACA- COURT NO. Order Dtd. 2024-11- [1SC:
92732/202408.11.2024  [[5.5° 0 o |S.SWAIN 0 0 APPEAL
SEC.
1 WP (C) - COURT NO. |order Dtd. 2024-11-
92734/202408.11.2024  |5eoo0" 0o, M. S. HASAN 0 oc
- MACA- COURT NO. Order Dtd. 2024-11- [1SC:
92735/2024(08.11.2024  [[5/5° . o [P.K.LENKA 7o o4 APPEAL
SEC.
WP (C) - COURT NO. Order Dtd. 2024-11- |WRIT
92736/202408.11.2024 5,00 0 [P K DAS 0 oc R ANCH-T
WP (C) - COURT NO. |Order Dtd. 2024-11-
92737/2024(08.11.2024 |70, 2", [B. MISHRA o oe
- MACA- COURT NO. Order Dtd. 2024-11- [1SC:
92738/2024(08.11.2024 P.K.LENKA - [Jraer : APPEAL
27/2017 10 07
SEC.
WP (C) - COURT NO. |Order Dtd. 2024-11- |WRIT
92740/202408.11.2024 e 00" 0 [P K DAS 0 oc R ANCH-1
WP (C) - COURT NO. |Order Dtd. 2024-11-
92741/2024(08.11.2024 |32 2 0, [P. K. MISHRA e e
- MACA- COURT NO. Order Dtd. 2022-11- [1SC:
92742/2024(08.11.2024 B.K.PATT : € . APPEAL
686/2008 23 03
SEC.
WP (C) - COURT NO. Order Dtd. 2024-11- |WRIT
92743/202408.11.2024 |05 0 00 [P K DAS 23 oc R ANCH-T
WP (C) - COURT NO. |Order Dtd. 2024-11-
92744/2024(08.11.2024 |y 0o, Y. DAS 3 oc
WP (C) - COURT NO. |Order Dtd. 2024-11-
92745/20241|08.11.2024 24107/2024 N. PANDA 23 05
WP (C) - COURT NO. |Order Dtd. 2024-11-
92746/202408.11.2024  |5co2 o0, [A. K. MOHANTY 23 oc
[92747/2024[08.11.2024 |wP (C) - P K DAS COURT NO. [Order Dtd. 2024-11- |WRIT




26292/2022 23 06 BRANCH-7
WP (C) - COURT NO. |Order Dtd. 2024-12-
92748/20241|08.11.2024 96201/2024 P. BASTIA C. 10 10
WP (C) - COURT NO. |Order Dtd. 2024-11-
92749/20241|08.11.2024 26302/2024 M. R. SAHOO C. 10 05
WP (C) - COURT NO. |Order Dtd. 2024-11-
92751/202408.11.2024 26304/2024 M. R. SAHOO |[C. 10 05
WP (C) - COURT NO. |Order Dtd. 2024-11-
92752/2024|08.11.2024 96307/2024 M. R. SAHOO C. 10 05
WRIT
WP (C) - COURT NO. |Order Dtd. 2024-12- |BRANCH
92753/2024|08.11.2024 26399/2024 R. R. DAS C. 5 02 (DIVISION
BENCH-1)
WRIT
WP (C) - COURT NO. |Order Dtd. 2024-11- |BRANCH
92755/2024(08.11.2024 27053/2024 S. NAYAK C. c 05 (DIVISION
BENCH-1)
MACA- COURT NO. Ord Dtd. 2024-12- MISC.
92756/2024 (08.11.2024 S.R. OJHA C. - [Jraer . APPEAL
441/2020 22 05
SEC.
WP (C) - COURT NO. |Order Dtd. 2024-11-
92758/2024|08.11.2024 26940/2024 N. SAHOO C. 55 05
WP (C) - COURT NO. |Order Dtd. 2024-12-
92759/202408.11.2024 26547/2024 J. P. KAR C. 5 16
RPFAM- COURT NO. |Order Dtd. 2024-11- |FIRST
92760/2024|08.11.2024 14272024 M K MOHANTY |[C. 20 18 ADPEAL
WP (C) - G. K. COURT NO. |Order Dtd. 2024-11-
92762/2024|08.11.2024 26940/2024 |SUNDARAY C. 20 05
CHIEF
9276472024 (08.11.2024 "B~ M. K. MOHANTY [C. JUSTICE's [0rder Dbtd. 2024-12-
26039/2024 04
COURT
RPFAM- COURT NO. |Order Dtd. 2024-11- |FIRST
92765/202408.11.2024 113/2024 M K MOHANTY |[C. 20 26 APPEAL
CMP- COURT NO. |Order Dtd. 2024-11-
92766/202408.11.2024 1072/2024 S. MOHARANA |[C. 20 06
CMP- COURT NO. |Order Dtd. 2024-11-
92768/20241|08.11.2024 1129/2024 N. K. ROUT C. 20 06
CMP- COURT NO. |Order Dtd. 9999-12-
92770/20241|08.11.2024 897/2024 P. K. DAS C. 20 31
BLAPL- HIMANSHU COURT NO. |Order Dtd. 2024-11-
92772/2024|08.11.2024 14543/2023 |BHUSAN DASH C. 20 06 BAIL-1
WP (C) - COURT NO. |Order Dtd. 2024-11-
92773/202408.11.2024 25202 /2024 J. P. KAR C. 20 06
WP (C) - COURT NO. |Order Dtd. 2024-11-
92775/202408.11.2024 25663/2024 P. K. JENA C. p 11
WP (C) - COURT NO. |Order Dtd. 2024-12-
92776/202408.11.2024 25092 /2024 R. C. ROUT C. p 16




WP (C) - COURT NO. |Oorder Dtd. 2024-11-
92777/2024|08.11.2024 25077/2024 M. K. MOHANTY p 30
BLAPL- COURT NO. Order Dtd. 2024-11-
92779/20241|08.11.2024 5951/2024 B SINGH ‘ 07 BAIL-2
BLAPL- COURT NO. Order Dtd. 2024-11-
92780/20241|08.11.2024 6402/2024 S MOHANTY p 07
BLAPL- COURT NO. Order Dtd. 2024-11-
92782/2024(08.11.2024 [ 00", |GK ROUT c o
WP (C) - COURT NO. Order Dtd. 2024-11-
92783/20241|08.11.2024 97010/2024 T.K.NAYAK 1 29
BLAPL- COURT NO. |Oorder Dtd. 2024-11-
92785/2024(08.11.2024 |70, [HK PATRA ] oe BATIL-1
BLAPL- COURT NO. |Oorder Dtd. 2024-11-
92786/2024(08.11.2024 [T oo0 KK NATH ] o
WP (C) - COURT NO. |order Dtd. 2024-11-
92787/2024(08.11.2024 ) 00" 0, |T.K.NAYAK . o5
BLAPL- COURT NO. |order Dtd. 2024-11-
92788/2024(08.11.2024 /02" 13T SAHOO N 0
WRIT
WP (C) - COURT NO. Order Dtd. 2024-11- |BRANCH
92790/2024(08.11.2024 /2. 0" o |T.K.NAYAK 3 oip 20 (DTVISTON
BENCH-1)
BLAPL- COURT NO. |Oorder Dtd. 2024-11-
92791/2024(08.11.2024 70wt o, [RK MALLICK 3 oLD o BATL-2
WP (C) - COURT NO. |order Dtd. 2024-11-
92793/2024(08.11.2024 |}/ 03" 0, M.R.MALLA 3 oLD o
MATA- COURT NO. |order Dtd. 2024-09- |FIRST
92795/2024(08.11.2024 )20 . [B.R.SENAPATI . 05 PPEAL
WP (C) - COURT NO. |order Dtd. 2024-10-
92796/2024(08.11.2024 |/ 2 [K.C.PANDA ] 55
WP (C) - COURT NO. |order Dtd. 2024-10-
92798/2024(08.11.2024 [ cn” 0, [R.K.MAHABHOT ] o8
WP (C) - COURT NO. |order Dtd. 2024-10-
92799/2024(08.11.2024 |/ 237 [K.C.PANDA ] 55
ARBP- COURT NO. |order Dtd. 2024-10-
92801/2024(08.11.2024 [0\ 0, A.K.BISOT ] 30
CHIEF
92802/2024 08.11.2024 "B~ A.K.MOHANTY JusTICE's Order Dtd. 2024-10-
2612/2024 05
COURT
CHIEF
92804/2024 |08.11.2024 ?52(3)5;2024 D.K.JENA JUSTICE'S ggder btd. 2024-10-
COURT
CHIEF
92805/2024 08.11.2024 |"E(C)- A.PATTANATK JUSTICE's Order Dtd. 2024-11-
26276/2024 07
COURT
CHIEF
WP (C) - .. lorder ptd. 2024-11-
92807/2024 08.11.2024 |5 /¢" o0, [B.BEHERA JUSTICE'S |

COURT




92808/2024 [08.11.2024 ?gég%;2024 P.K.MOHANTY |C. SUSTICE"S gider Dtd. 2024-11-
COURT
92810/2024 [08.11.2024 ?géi;;2024 oHaNDRA c. SUSTICE" S ggder btd. 2024-11-
ATABUDHI COURT
92811/2024(08.11.2024 72 (C)7  [IAIOS KOMAR e, COURT NO. Order Dtd. 2024-12-
92812/2024 (08.11.2024 ?3252524 giiggigH . igURT NO. ggder Dtd. 2024-11-
92813/2024(08.11.2024 5?2;2024 b K.LENKA - EOURT NO. ggder Dtd. 2024-11-
92815/2024(08.11.2024  [oo22l” e b o C- COURT NO. [Oxder Dtd. 2025-01-
92817/202408.11.2024 o877 e K o c. SooRs e
92819/2024 |08.11.2024 Z§§g3;024 A. K. BEHERA [C. SOURT O Order Dtd. 2024-11-
92820/2024(08.11.2024 [P0 017 SRRRT SOMBR e, COURT NO. |Order Dtd. 2024-11-
92821/2024 (08.11.2024 ?gégg;2024 J. D. MUDULI [C. COURT NO. order btd. 2024-11-
92822/2024(08.11.2024 Cljl\g;/zozzl SIISEE;IEEEA c. S(SURT NO. 8Zder Dtd. 2024-11-
92823/2024 |08.11.2024 ?2;/2023 P K JENA c. COURT MO g;der Dtd. 2024-10- wRIT
92824/2024(08.11.2024 gigg?;oz4 7. R. NAYAK |c. SSURT NO. gzder Dtd. 2024-11- ﬁ?égINAL
92825/2024(08.11.2024 i?if?;ozz M R ROUTRAY |C. SSURT NO. Sgder Dtd. 2024-10- ;?égINAL
92826/2024 [08.11.2024 §§§¥35024 M. R. BARIK |[C. gogig NO. gzder Dtd. 2024-12-
92827/2024 08.11.2024 i?if?;ozz M R ROUTRAY |C. SouRE o S;der Dtd. 2024-10- CRIMINAL
92828/2024 08.11.2024 |Soics - JRIDREH c. COURT NO. |Order Dtd. 2024-11-
92829/2024 [08.11.2024 ?583222024 B. K. PATI  [C. COURT NO.|Order Dtd. 2024-12-
92830/2024108.11.2024 ?3252;2024 :iiéOPRASAD C. i(gURT NO. (gzder Dtd. 2024-11- BATL-?2
92831/2024(08.11.2024 ?8255;2024 :iiéoPRASAD C. ESURT NO. gléder Dtd. 2024-11-
92832/2024(08.11.2024 12 (C)° oo k. wavak c. COURT NO. Order Dtd. 2024-11-
92833/2024 (08.11.2024 2“;9(2)3;2024 s . DAS - CligURT NO. ggder Dtd. 2024-11-
92834/2024 08.11.2024 25532;2024 A. K. MOHANTY |C. COURT NO. Order Dtd. 2024-11-
92835/2024(08.11.2024 513154'-‘9’1%022 M R ROUTRAY |C. S(CD)URT NO. (ngder Dtd. 2024-10- DC/IP;?C/IINAL
[92836/2024[08.11.2024 WP (C) - P. L. MISHRA |[C. COURT NO. [0rder Dtd. 2024-11-




26975/2024 | 10 05

92837/2024 (08.11.2024 §§§§5024 M. R. ROUTRAY igURT NO. ggder Dtd. 2024-11-
92838/2024 (08.11.2024 ?géi;;2024 M. R. BARIK igURT NO. 8gder Dtd. 2024-11-
92839/2024(08.11.2024 §§3235022 M R ROUTRAY SSURT NO. 2;der Dtd. 2024-10- ;?égINAL
92840/2024(08.11.2024 §§3235022 M R ROUTRAY SSURT NO. 2;der Dtd. 2024-10- ;?égINAL
92841/2024 |08.11.2024 §i§§55024 EigiﬁN KUMAR SSURT NO. ggder Dtd. 2024-11-
92842/2024 (08.11.2024 Z§3235024 B R MOHANTY SSURT NO. ggder Dtd. 2024-11-
92844/2024(08.11.2024 i?igsgozz M R ROUTRAY igURT NO. g;der Dtd. 2024-10- ;?égINAL
92845/2024(08.11.2024 222255023 V R BEHERA igURT NO. g;der Dtd. 2024-10- ;?égINAL
92846/2024(08.11.2024 i?if?;ozz M R ROUTRAY igURT NO. ggder Dtd. 2024-10- i?égINAL
92847/2024(08.11.2024 22252354 S MOHANTY igURT NO. ggder btd. 2024-10-
92848/2024(08.11.2024 253255024 A DAS gogig NO. ggder Dtd. 2024-12- ;?égINAL
92849/2024 |08.11.2024 §§§235024 M K MOHANTY COgRT NO- ggder Dtd. 2024-11-
92850/2024 (08.11.2024 322255011 S K SWAIN ggURT NO. g;der Dtd. 2024-11- ;?égINAL
92851/2024(08.11.2024 533255023 R DAS ggURT NO. ggder Dtd. 2024-10- ;?égINAL
92852/2024(08.11.2024 iggg55023 M DAS igURT NO. ggder Dtd. 2024-10- ﬁ?égINAL
92853/2024 (08.11.2024 223255024 G. R. DHAL igURT NO. gzder Dtd. 2024-11-
92854/2024 |08.11.2024 §55§§524 M S HASAN ggURT NO. gider Dtd. 2024-11- iéigiL
92855/2024 [08.11.2024 §§2§35024 ;ég;?AiiiJAN gOURT NO. ggder Dtd. 2024-11-
92858/2024 08.11.2024 ggégé;zozo R C MUDULI gOURT NO. gzder Dtd. 2024-11- gii;CH_7
92860/2024 08.11.2024 ?gégé;zozo R C MUDULI gOURT NO. gzder Dtd. 2024-11- giiECH_7
92861/2024 [08.11.2024 ggé?é;zozo P K JENA COURT MO gzder Dtd. 2024-11- wRIT
92862/2024 |08.11.2024 ggé?é;zozo P K JENA COURT NO- gzder Dtd. 2024-11- uRIT
92864/2024 [08.11.2024 ggé?i;zozo P K JENA gOURT NO. gzder Dtd. 2024-11- nRIT




92865/2024 [08.11.2024 22;22;2020 D.K. DEHURY gOURT NO. gzder Dtd. 2024-11- g?iECH_5
92866/2024 (08.11.2024 3??23;024 D SAMAL gOURT NO. ggder Dtd. 2024-11-
92868/2024 |08.11.2024 22;31;2020 D.K. DEHURY gOURT NO. gzder Dtd. 2024-11- g?iECH—S
92869/2024 08.11.2024 2;‘23;024 DILIP SAMAL gOURT NO. ggder ptd. 2024-11-
92870/2024 (08.11.2024 ?§é§>5021 R ¢ MUDULI SOURT NO. 8Zder Dtd. 2024-11- giiECH—4
92871/2024 |08.11.2024 §z§§>;023 S K SAHU COURT NO. Onder Drd. 202411~ e ANCH-4
92873/2024 08.11.2024 ]2;2?;;024 DILIP SAMAL gOURT NO. (g;der btd. 2024-11- lpp11 g
92874/2024 |08.11.2024 ?géi>5023 S K SAHU SOURT NO. gzder Dtd. 2024-11- giiECH_6
92875/2024 08.11.2024 ]23253;024 B S SWAIN gOURT NO. 817fder ptd. 2024-11- lpp11 g
92876/2024 |08.11.2024 ?iég;;2023 P K JENA GoURE O gzder ptd. 2024-11- N NCH 3
92877/2024 08.11.2024 §22535024 ?ﬁ?iﬂﬁiﬁﬁNDA gOURT NO. ggder Dtd. 2024-11- | . .
92878/2024(08.11.2024  [5° C)° M R SAHOO COURT NO. |0rder Dtd. 2024-11- WRIT =~
92879/2024 08.11.2024 ?3?53;2024 B S SWAIN gOURT NO- gider btd. 2024-11- lpp11 g
92880/2024108.11.2024 ?8?52;2024 ﬁig? KUMAR C8:OURT NO. 8]7fder Dtd. 2024-11-
92881/2024 |08.11.2024 ?3?52;2024 N SAHOO GoURE e gider btd. 2024-11- lpp1po
92882/2024(08.11.2024 25522;2023 D.K. DEHURY gOURT NO. gzder Dtd. 2024-11- giiECH—3
92884/2024(08.11.2024 Vggégg;zozo R ¢ MUDULI gOURT NO. gzder Dtd. 2024-11- gggCH_6
92885/2024 |08.11.2024 fiégi;zoz3 M R SAHOO gOURT NO. gzder Dtd. 2024-11- gii;CH_l
92886/2024 |08.11.2024 ?gigé;zoz3 S K SAHU COURT NO- 8Zder Dtd. 2024-11- nRIT
92887/2024[08.11.2024  [WP(C) - M R SAHOO COURT NO. [Order Dtd. 2024-11- [WRIT




37893/2023 8 04 BRANCH-2
”92888/2024 08.11.2024 gség;;2023 M R SAHOO gOURT NO. gzder Dtd. 2024-11- g?iECH—Z
= raosra0na ke 112020 ?13241835024 T R DAS gogig NO. ;)Eder Dtd. 2024-09-
”92893/2024 08.11.2024 (oo, |T R Das COURT NO. |Order Dtd. 2024-08-
= aonraonake 112020 ?252535024 T R DAS gogig NO. ggder Dtd. 2024-11- BATL,—2
”92903/2024 08.11.2024 §§§§;2024 ggiﬁgATH COURT NO. ?ider Dtd. 2024-12-
”92904/2024 08.11.2024 §§§§;2024 g;iﬁgATH ggURT NO. ggder Dtd. 2024-11-
- N ;3125?;024 I (BZOURT NO. (g;der Dtd. 2024-11-
_. 92909/2024 |08.11.2024 rﬁ)g;;zom RAKESH SAHOO gOURT NO. ggder btd. 2024-11- VBV;IMECHQ
19291072024 08.11. 2024 §§22;2024 ASHOK KOMAR COURT NO. 8Zder Dtd. 2024-11-
- +2911/2024 l08. 11 2024 02“731(2)2;2024 T SHAIN ij(;URT NO. ggder Dtd. 2024-11-
”92912/2024 08.11.2024 ?S§22;2014 G.C.BARIK ggURT NO. ggder Dtd. 2024-11- wRiT
- P 22532;2024 ¢ SAHOO ij(;URT NO. ggder Dtd. 2024-10-
] +7015/2024 |08 112024 ?5;%2;2020 o TRIPATHY ggURT NO. 817cder Dtd. 2024-11- gﬁECH-z
”92916/2024 08.11.2024 ?gég;;2015 P.N.NAYAK COURT MO gider Dtd. 2024-11- WRIT
”92917/2024 08.11.2024 ggégé;2o22 L.N.SAHOO CQURT MO gider Dtd. 2024-11- WRIT
”92918/2024 08.11.2024 2§§fﬁézo R.C.BHOI igURT NO. ggder btd. 2024-11- giiECH—6
”92920/2024 08.11.2024 ?géSé;2024 SK.KALIMUDDIN igURT NO. ggder Dtd. 2024-11-
”92921/2024 08.11.2024 ?§g§535024 J PRADHAN COURT NO. |Ordex Dtd. 2024-11-
[92922/2024[08.11.2024 |wP (C) - P.K.MOHANTY COURT NO. |Order Dtd. 2024-11- |[WRIT




4047/2018 15 07 BRANCH-3
WP (C) - COURT NO. |Order Dtd. 2024-11- |WRIT
92924/2024(08.11.2024 48402022 H.N.MOHAPATRA |C. 15 07 BRANCH-5
WP (C) - COURT NO. Order Dtd. 2024-11- |WRIT
92925/2024(08.11.2024 2514/2011 S.C.DASH C. 15 06 BRANCH-3
RSA- COURT NO. |Order Dtd. 2025-01- |SECOND
92927/2024(08.11.2024 133/2022 U.DAS C. 12 06 APPEAL
RSA- COURT NO. |0Order Dtd. 2024-03-
92928/20241(08.11.2024 570/2023 S.MAHARANA C. 12 01
WP (C) - COURT NO. Order Dtd. 2024-11- |WRIT
92930/2024(08.11.2024 37539/2023 S.K.PARIDA C. 12 06 BRANCH-7
BIBHUTI
92931/2024 |08.11.2024 52?53;024 RANJAN C. igURT NO. ggder btd. 2024-11-
MOHANTY
WP (C) - COURT NO. Order Dtd. 2024-11- |WRIT
92932/2024|08.11.2024 21389/2018 K.C.RATH C. 12 05 BRANCH-5
ABLAPL- COURT NO. |Order Dtd. 2023-10-
92933/2024(08.11.2024 11953/2023 B.MISHRA C. 12 18 BAIL-1
ABLAPL- COURT NO. |Order Dtd. 2024-11-
92934/2024|08.11.2024 6743/2024 JR DAS C. 12 07
RSA- COURT NO. |Order Dtd. 2024-11- |SECOND
92935/2024(08.11.2024 181/2011 B.DAS C. 1 18 R
ABLAPL- COURT NO. |Order Dtd. 2024-11-
92937/2024|08.11.2024 11287/2024 JR DAS C. 12 07
ABLAPL- COURT NO. |Order Dtd. 2024-11-
92938/2024(08.11.2024 12102/2024 P SAHOO C. 12 07
ABLAPL- COURT NO. |Order Dtd. 2024-11-
92939/202408.11.2024 10653/2024 SP MOHAPATRA |[C. 12 04 BAIL-1
WP (C) - COURT NO. Order Dtd. 2024-11- |WRIT
92941/202408.11.2024 14965/2020 G D MALLICK |[C. 12 06 BRANCH-1
ABLAPL- COURT NO. |Order Dtd. 2023-12-
92943/202408.11.2024 15096/2023 H N MOHAPATRA C. 17 o
LAA- COURT NO. |Order Dtd. 2024-12- |FIRST
92944/202408.11.2024 32/2021 G D SINGH C. 16 02 APPEAL
WRIT
WP (C) - COURT NO. |Order Dtd. 2025-01- |BRANCH
92945/20241|08.11.2024 20649/2018 S K BEHERA C. 3 06 (DIVISION
BENCH-2)
WRIT
WP (C) - NIRANJAN COURT NO. |Order Dtd. 2024-11- |BRANCH
92947/202408.11.2024 16399/2021 |PANDA c. 3 07 (DIVISION
BENCH-2)
WP (C) - COURT NO. |Order Dtd. 2024-11- |WRIT
92948/2024|08.11.2024 9716/2021 G SUNDAR C. 3 04 BRANCH-4
192952/2024|08.11.2024 |CRLMA— |SUVENDU BARIK |C. COURT NO. |Order Dtd. 2024-11-




170/2024 15 06

TRP (C) - COURT NO. |Order Dtd. 2024-11-
92954/20241|08.11.2024 348/2024 SUVENDU BARIK 16 07

BLAPL- JYOTT PRAKASH COURT NO. |Order Dtd. 2024-11-
92955/2024 08.11.2024 | oo b oo, [on e oc

TRP (C) - COURT NO. |Order Dtd. 2024-11-
92956/2024 08.11.2024 |3, ~0-,  |J. R. NAYAK e o

ABLAPL- COURT NO. |Order Dtd. 2024-11-
92958/20241|08.11.2024 9001/2024 SK MOHAPATRA 16 06

ABLAPL- COURT NO. |Order Dtd. 2024-11-
92959/2024 08.11.2024 /""" o R R DAS e o5

ABLAPL- COURT NO. Order Dtd. 2024-11-
92961/2024 08.11.2024 [/ "0, |JP KAR e 05

ABLAPL- COURT NO. |Order Dtd. 2024-11-
92962/2024 08.11.2024 )"/, |LK PRADHAN e o5

ABLAPL- COURT NO. |Order Dtd. 2024-11-
92963/2024(08.11.2024 [/ 0", B DAS e o5

ABLAPL- COURT NO. |order Dtd. 2024-11-
92964/2024 08.11.2024 /)"0 o, |AK SAHOO e o5 BATL-1

ABLAPL- JAYAKRISHNA COURT NO. |Oorder Dtd. 2024-11-
92965/2024108.11.2024 115155 /5024 IMOHAPATRA 16 05
' BLAPL- COURT NO. |order Dtd. 2024-11-
92966/2024 (08.11.2024 |_Jg. ., [BK DAS e o
' BLAPL- COURT NO. |Oorder Dtd. 2024-11-
92967/2024 [08.11.2024 |_Jg o, , [BK DAS e o
' WP (C) - COURT NO. |Oorder Dtd. 2024-11-
92968/2024(08.11.2024 ) S IA. K. PATRA e o

WP (C) - COURT NO. |order Dtd. 2024-12-
92969/2024 [08.11.2024 |, go0 o0, |J. P. KAR 20 20
' TRPCRIL- COURT NO. |Oorder Dtd. 2024-12-
92970/2024 08.11.2024 | o0 S0 S. S. JAGDEB e e
' TRP (C) - COURT NO. |Oorder Dtd. 2024-12-
92971/2024 08.11.2024 |0, ~0-, |P. BEHERA e e
' CRLMC- COURT NO. |order Dtd. 2024-11-
92972/20241|08.11.2024 3700/2024 SK NAYAK 16 04
' TRP (C) - COURT NO. |order Dtd. 2024-12-
92973/20241(08.11.2024 340/2024 A. K. BISWAL 16 16
' TRP (C) - COURT NO. |order Dtd. 2024-12-
92974/202408.11.2024 |,7 500, |I. C. SAHU e e
' RSA- COURT NO. |order Dtd. 2025-01-
92975/20241|08.11.2024 278/2024 S. K. BEHERA 12 13
' WP (C) - COURT NO. |Oorder Dtd. 2024-11-
92976/2024 [08.11.2024 ) o0’ o0, , [A. K. ROUT 5 o




92977/2024 |08.11.2024 S?i;/2024 B. DAS COURT NO. ggder Dtd. 2025-01-
FAO- COURT NO. Order Dtd. 9999-12- |19C-
92978/2024(08.11.2024 94/2024 R K DAS 23 11 APPEAL
SEC.

92979/2024 [08.11.2024 gz;g;;2024 A. K. SWAIN COURT NO. Order Drd. 2024-12-
92980/2024 (08.11.2024 ?%2535024 BK DAS SSURT NO. ggder Dtd. 2024-11-
92981/2024 08.11.2024 21007 lp. k. wAvAK COURT NO.|0rder Dtd. 2024-11-
92982/2024 (08.11.2024 ?g?§35024 BK DAS SSURT NO. ggder Dtd. 2024-11-
92983/2024 (08.11.2024 ?gég;;2024 P. K. DAS COURT NO.|Order Dtd. 2024-11-
92984/2024 (08.11.2024 22522;2024 A K. ROUT SSURT NO. g;der Dtd. 2024-11-
92985/2024 (08.11.2024 §§§535024 BK DAS SSURT NO. g;der Dtd. 2024-11-
92986/2024 (08.11.2024 §g£§;;2024 R B MISHRA ZOURT NO. ?ider Dtd. 2024-11-
92987/2024 (08.11.2024 22253;024 BR SENAPATI §§URT NO. ggder Dtd. 2024-11-
92988/2024 (08.11.2024 ?gig;;2024 R B MISHRA ZOURT NO. ?ider Dtd. 2024-11-
92989/2024 08.11.2024 20025 IR, K. BARIK COURT NO. Order Dtd. 2024-11-
92990/2024 (08.11.2024 ?232535024 R. K. BARIK EOURT NO. ggder Dtd. 2024-11-
92992/2024 [08.11.2024 ?§§§§32024 KARMA DAS EOURT NO. gzder Dtd. 2024-11-
92993/2024 (08.11.2024 ?§§§2}2024 R. K. MOHANTY EOURT NO. gzder Dtd. 2024-11-
92994/2024 [08.11.2024 ??Z?535024 M K SWAIN gogig NO. Sgder Dtd. 2024-09-
92995/2024 [08.11.2024 2?;?};018 MM PANDA SSURT NO. ?ider Dtd. 2024-12- giiECH—l
92996/202408.11.2024 .30 |7, R. NAYAK COURT NO. |Order Dtd. 2024-11-
92997/2024 (08.11.2024 ?525;;2022 PK MISHRA SOURT NO. ?gder Dtd. 2024-11- giiECH—B
92998/2024 [08.11.2024 ?§g§§3;024 YO RANJAN gOgig NO. gider Dtd. 2024-10-
92999/2024 [08.11.2024 §§g§35024 YO RANJAN COURT 1O gzder Dtd. 2024-11-
93000/2024(08.11.2024 o ln 1 O e A SOURT NO. Prder Drd. 20247117 parr-1




ABLAPL- DINESH KUMAR COURT NO. Order Dtd. 2024-11-
93001/2024 08.11.2024 o022 DTS ot o BAIL-2
JCRLA- COURT NO. Order Dtd. 2024-11- |CRIMINAL
93002/20241(08.11.2024 110/2022 M.R BARIK 7 04 APPEAL
ABLAPL- DEBENDRA COURT NO. Order Dtd. 2024-11-
93003/202408.11.2024 o 2000 ORAEY ; o
TRPCRL- COURT NO. Order Dtd. 2024-12-
93004/2024/08.11.2024 85/2024 PRADEEP SETHT 16 02
ABLAPL- JADUNATH COURT NO. Order Dtd. 2024-11-
93005/2024108.11.2024 12035/2024 PRADHAN 16 05
ABLAPL- JADUNATH COURT NO. Order Dtd. 2024-11-
93006/2024108.11.2024 |15 133 5054 [prRADHAN 16 05
ABLAPL- PRADIPTA COURT NO. Order Dtd. 2024-11-
93007/2024 08.11.2024 o007 1EEe P o
ABLAPL- COURT NO. Order Dtd. 2024-11-
93008/2024 08.11.2024 (g 2770  [BK PANDA P o
BLAPL- COURT NO. Order Dtd. 2024-11-
93009/202408.11.2024 22287 lor paTRa P ot
WP (C) - COURT NO. |Order Dtd. 2024-11-
93010/202408.11.2024 o o U P BAG P o
WP (C) - COURT NO. Order Dtd. 2024-11-
93011/202408.11.2024 122} |B K PANDA P o
ABLAPL- COURT NO. Order Dtd. 2024-11-
93012/202408.11.2024 200800 b K MISHRA P o
ABLAPL- COURT NO. Order Dtd. 2024-11-
93013/202408.11.2024 12770 B R MOHANTY P o
TRP (C) - COURT NO. Order Dtd. 2024-12-
93014/2024(08.11.2024 [;7075)° B R MOHANTY P o
WRIT
CHIEF
WP (C) - ' Order Dtd. 2024-11- |BRANCH
93015/202408.11.2024 12 °)7  |a.K.RANA gg§§$CE 507 TS TON
BENCH-3)
CHIEF
93016/2024 |08.11.2024 Z??f?5024 T R DAS JUSTICE'S gzder ptd. 2024-11-
COURT
CHIEF
93017/2024(08.11.2024 323235024 T R DAS JUSTICE'S
COURT




ABLAPL- COURT NO. |Order Dtd. 2024-11-
93018/2024(08.11.2024 [V So0 " [RK SAHU c.o. > oLD oe
ABLAPL- COURT NO. Order Dtd. 2024-11-
93019/20241|08.11.2024 12151/2024 P PRAIDA C.O. 5 OLD 06
ABLAPL- COURT NO. |Order Dtd. 2024-11-
93020/2024(08.11.2024 [, 0" /P PARIDA c.o. > onb 0e
ABLAPL- COURT NO. |Order Dtd. 2024-11-
93021/2024(08.11.2024 [/ 20" . ID. K. BEHERA [C.O. > oLD 08 BATL-2
BLAPT,— KARUNAKAR COURT NO. |order Dtd. 2024-11-
93022/2024 (08.11.2024 oo n o L c.o. > oLD 08 BATL-1
BLAPL- COURT NO. |order Dtd. 2024-11-
93023/2024(08.11.2024 |70, © ., |SUVENDU BARIK C.O. > oLD 08
WP (C) - Judgement Dtd. 2024- WRIT
92512/2024(08.11.2024 | " . |KABITA PATRA |GENERAL Loods R ANCH-2
WP (C) - DR. JITENDRA Order Dtd. 2024-11- |[WRIT
92513/2024108.11.2024 1)1 505 /5016 |[KUMAR LENKA |CONERAD 06 BRANCH-1
WP (C) - DR. JITENDRA Order Dtd. 2024-11-
92514/2024(08.11.2024 | je 0t oo boon S kA [GENERAL o
WRIT
WP (C) - MANOJ KUMAR Order Dtd. 2024-04- |BRANCH
92515/2024(08.11.2024 |1, 020> o GENERAL s (DTVISTON
BENCH-1)
WP (C) - ABHISEK Petition With WRIT
92528/2024108.11.2024 |1 593 /5019 | pATNATK CENERAL Annexures BRANCH-5
WP (C) - PRASANTA Order Dtd. 2024-11- |[WRIT
92533/2024108.11.2024 |3/ 044 /5001 |[kUMAR PATRI |CONERAL 05 BRANCH-1
WP (C) - PRASANTA Order Dtd. 2024-09- |[WRIT
92535/2024108.11.2024 |1 5645/5012 [kuMAR pATRI |CCNCRAD 27 BRANCH-2
BLAPL- Order Dtd. 2024-11-
92539/2024(08.11.2024 |, |B BEHERA GENERAL oe
BLAPL- SUKANTA KUMAR Order Dtd. 2024-11-
92547/2024(08.11.2024 |/ o0 100 GENERAL 05 BATL-1
WP (C) - DEBENDRA Order Dtd. 2024-10-
92616/202408.11.2024 ), 201" 0o ey GENERAL 3
WP (C) - DEBENDRA Order Dtd. 2024-11-
92637/202408.11.2024 )00l 0o looinny GENERAL o
WP (C) COMMTSSTONER
92649/2024 (08.11.2024 | j-o-e o, [CUM SECRETARY [GENERAL Entire Order
GENERAL
WP (C) - SUSHANT KUMAR Order Dtd. 2006-07-
92800/20241(08.11.2024 8440/2006 |PRADHAN GENERAL 04
CRLMC- DILLIP KUMAR Order Dtd. 2024-11-
92856/2024(08.11.2024 |00 0 ey GENERAL o
CRLMC- DILLIP KUMAR Order Dtd. 2024-11-
92859/2024(08.11.2024 |70 0 Ly GENERAL o
[92863/2024[08.11.2024 |ABLAPL-  |PRASANTA GENERAL Order Dtd. 2024-11-




19374/2024 |KUMAR PATRI 07
CRLMC- ASUTOSH Order Dtd. 2024-11-
92867/202408.11.2024 |30 0 | n T pATHY GENERAL 0
MACA- SUSHANT KUMAR Order Dtd. 2016-05- [1SC-
92872/20241|08.11.2024 612/2010 PRADHAN GENERAL 05 APPEAL
SEC.
WPC (OA) - |MANOJ KUMAR Order Dtd. 2024-10-
92883/2024 08.11.2024 )0 o | GENERAL 28 OA Branch
WP (C) - PRASANTA Order Dtd. 2024-11-
92889/2024 [08.11.2024 |7 ooe’ oo Lo arry | CENERAL o
WP (C) - Order Dtd. 2024-04- |WRIT
92890/202408.11.2024 |- o0 o [PATIMA NAYAK |GENERAL T8 R ANCHT
WP (C) - BIRAJ KUMAR Order Dtd. 2024-05- |WRIT
92891/202408.11.2024  |[Jooer oo |iae GENERAL o1 EANCH-3
WP (C) - Order Dtd. 2024-07- |WRIT
92895/2024 08.11.2024 |5, 0" - |PRATIMA NAYAK GENERAL 15 R ANCH-1
WP (C) - Order Dtd. 2024-07- |[WRIT
92896/2024 (08.11.2024  |,-) >0 - |PATIMA NAYAK GENERAL 75 ERANCH-1
WP (C) - Order Dtd. 2024-07- |WRIT
92897/2024(08.11.2024 ) ~" . |PRATIMA NAYAK GENERAL 5 R ANCH-1
WP (C) - Order Dtd. 2024-07- |WRIT
92898/2024 08.11.2024 |5, 525" - |PRATIMA NAYAK GENERAL 75 R ANCH-4
WPC (OA) - |MANOJ KUMAR Order Dtd. 2024-10-
92899/2024 (08.11.2024 |- o o GENERAL o8 OA Branch
WPC (OA) - |MANOJ KUMAR Order Dtd. 2023-11-
92900/2024 08.11.2024 ) ol o | GENERAL 05 OA Branch
WP (C) - DR. JITENDRA Order Dtd. 2024-11- |WRIT
92902/2024108.11.2024 |1 000 /5050 |KUMAR LENKA |CONERAL 07 BRANCH-7
ABLAPL- SHAMBHU .
92907/2024 08.11.2024 ([0 0 o nean sapy | CENERAL Final Order BATL-2
WP (C) - BIRAJ KUMAR Order Dtd. 2024-05- |WRIT
92908/202408.11.2024 |- 20 00| ae GENERAL 20 R ANCH-
WP (C) - BIRAJ KUMAR WRIT
92913/2024108.11.2024 o000 5054 DA GENERAL BRANCH-2
CRLMC- Judgement Dtd. 2024-
92919/2024 (08.11.2024 |7V 00, |HIRARAM BHOI |GENERAL 0807
92923/2024 |08.11.2024 |CRBMC- HIRARAM BHOI |GENERAL Vakalatnama
st 2192/2024
92926/2024 [08.11.2024  |CRLME~ HIRARAM BHOT |GENERAL Vakalatnama
st 1173/2024
92929/2024 |08.11.2024 |CREME~ HTRARAM BHOT |GENERAL Judgement Dtd. 2024-

1173/2024

08-16




FAO-

92936/2024/08.11.2024 334/2024 HIRARAM BHOI |GENERAL Petition
FAO- Judgement Dtd. 2024- [M1SC-
92940/2024108.11.2024 HIRARAM BHOI |GENERAL d . APPEAL
333/2024 08-14
SEC.
92942/2024|08.11.2024 |[120~ HIRARAM BHOI |GENERAL Vakalatnama
1L 332/2024
WP (C) - Judgement Dtd. 2024- WRIT
92946/2024 08.11.2024 |/ o2’ -, |[HIRARAM BHOI |GENERAL o0y R ANCH-]
MACA- MISC.
92949/2024/08.11.2024 HIRARAM BHOI |GENERAL Vakalatnama APPEAL
231/2024
SEC.
MACA- Judgement Dtd. 2024- MISC.
92950/2024/08.11.2024 HIRARAM BHOI |GENERAL g . APPEAL
231/2024 09-24
SEC.
CRLMC- DILLIP KUMAR Order Dtd. 2024-11-
92951/2024 08.11.2024 | o0 00 [y GENERAL o
ABLAPL- L
92953/2024/08.11.2024 794/2024 HIRARAM BHOI |GENERAL Petition
CRLMC- Order Dtd. 2024-11-
92957/2024/08.11.2024 4124/2024 KUMAR KASHYAP GENERAL 08
WP (C) - Order Dtd. 2024-11-
92960/2024/08.11.2024 27191/2024 HIRARAM BHOI |GENERAL 07
SIBHRANSHU
92511/2024(08.11.2024 §S§}§é17 SEKHAR GENERAL ggder Ptd. 2021-10- 1 5 ¢
ROUTRAY
WP (C) - Order Dtd. 2024-11-
92577/2024108.11.2024 24650/2024 M BEHERA GENERAL 05Petition,Annexure,
BLAPL- Order Dtd. 2023-05-
92597/2024(08.11.2024 >, "0 . [R. DAS GENERAL o BATL-1
WP (C) - WRIT
92609/2024(08.11.2024 ;7 107 C R NAYAK GENERAL o NCHD
ABLAPL-
92611/2024/08.11.2024 13181/2021 S KHAN GENERAL BATIL-2
CRLREV- CRIMINAL
92614/2024108.11.2024 219/2024 A MOHANTY GENERAL REVISION
92615/2024 |08.11.2024 |COA-2/2010 M NAYAK GENERAL CIVIL
11, REVISION
92618/2024 |08.11.2024 |MP~ S MOHARANA  |GENERAL
L 907/2024
0Jc- WRIT
92620/202408.11.2024 |- /o5 50qy |G C BARIK GENERAL BRANCH-6
CMAPL-
92622/202408.11.2024 (270 . |6 C BARIK GENERAL M.J.C
92625/2024 (08.11.2024 |WELC) - B R SENAPATI |GENERAL
Ll 16705/2008
o MISC.
92628/2024/08.11.2024 506/2012 P K MISHRA GENERAL APPEAL

SEC.




92629/2024

WP (C) -

08.11.2024  |1¢709 5006 B R SENAPATI |GENERAL
' TRP (C) -
92631/2024 (08.11.2024 K P MOHANTY |GENERAL M.J.C
8/2020
.92632/2024 08.11.2024 [9J¢C P K MISHRA  |GENERAL
S 3097/1997
WRIT
WP (C) - BRANCH
92634/2024(08.11.2024 |-, )7 . P K MISHRA  |GENERAL (DIVISTON
BENCH)
ABLAPL- Order Dtd. 2024-10-
92644/2024(08.11.2024 /0 [B. MOHANTY  |GENERAL 20 BAIL-1
ABLAPL- Order Dtd. 2024-11-
92645/2024(08.11.2024 | V0o~ B. MOHANTY  |GENERAL 01
CONTC- Order Dtd. 2024-09-
92648/202408.11.2024 |o 20 >0 |D SAHOO GENERAL 0 CONTEMPT
CONTC- Order Dtd. 2024-09-
92652/202408.11.2024 | o0 |D SAHOO GENERAL 0
CONTC- Order Dtd. 2024-09-
92654/202408.11.2024 |co0' o0, |D SAHOO GENERAL 20 CONTEMPT
' WP (C) - Order Dtd. 2024-09-
92659/2024 (08.11.2024 | oo SANTOSH SETHI [GENERAL e
' CRREV- CRIMINAL
92665/2024 (08.11.2024 | o "0 A MALLICK GENERAL CEVTSTON
' JCRLA- CRIMINAL
92671/2024(08.11.2024 557" D K DALAT GENERAL APEEAL
' TRP (C) - DIPTIMAYEE Order Dtd. 2024-09-
92678/2024(08.11.2024 | S 000, | GENERAL 05
SECOND
92680/2024 (08.11.2024 |SA-94/1990|J P KAR GENERAL S opEAL
SA- SECOND
92682/2024(08.11.2024 |Joo . |S J PRADHAN |GENERAL S opEAL
CMP- WRIT
92684/2024(08.11.2024 S " |S S JENA GENERAL ERANCH2
.92687/2024 08.11.2024 |"2(C)- J K MOHANTY |GENERAL
Lt 15153/2018
WP (C) - WRIT
92689/2024 (08.11.2024 |j-o%0 oo | K MOHANTY |GENERAL R ANCH10
WP (C) - WRIT
92693/2024(08.11.2024 |jo 0" M BEHERA GENERAL R ANCH]
92694/2024 [08.11.2024 |"E(C)~ S P SAHOO GENERAL
i 10062/2018
WP (C) - WRIT
92697/2024(08.11.2024  |jogc0" )0, |S B SAHOO GENERAL R ANCHLS
' WP (C) - WRIT
92698/2024 (08.11.2024 |1 370, |A K SAHOO GENERAL RANCH_




WP (C) - WRIT
92701/2024(08.11.2024 256992023 R SAMAL GENERAL BRANCH-3
92705/2024 [08.11.2024 |"E{C)~ B K MOHANTY |GENERAL

i 24947/2024
' CONTC-
92709/2024(08.11.2024 5625/2022 |S P SAHOO GENERAL CONTEMPT
' WA- WRIT
92712/2024/08.11.2024 1311/2022 |» PARIDA GENERAL APPEAL
.92714/2024 08.11.2024 |"P(C)- P K PAL GENERAL

T 2129/2011

WP (C) - WRIT
92718/2024108.11.2024 |/ go o001, [N PANDA GENERAL BRANCH-8

ABLAPL-
92721/202408.11.2024 [0 Lo D K DALAT GENERAL BAIL-2
92723/2024 |08.11.2024 [0~ T C SHYAM GENERAL

e 1689/1987
92726/202408.11.2024 2J¢T T C SHYAM GENERAL
il 9812/1993

WP (C) - WRIT
92730/202408.11.2024 | ooo0 o o,, [P K MISHRA GENERAL BRANCH-3
9273372024 (08.11.2024 |WE(C)~ S ADHIKARI  |GENERAL

S 22821/2024

WP (C) - WRIT
92739/202408.11.2024 |,/ o 0., [P K MISHRA GENERAL BRANCH-5

WP (C) - WRIT
92750/202408.11.2024  |,-.7 ., |P K MISHRA GENERAL BRANCH-1

WP (C) - WRIT
92754/2024(08.11.2024 |7 2.5 oo [P K MISHRA GENERAL BRANCH-6

WP (C) - WRIT
92757/2024(08.11.2024 |5 500 0,5 |S K MOHANTY |GENERAL BRANCH-4

WP (C) - WRIT
92761/2024(08.11.2024 |05 o, [B K GOCHHYAT |GENERAL BRANCH-2

WRIT

WP (C) - BRANCH

92763/2024/08.11.2024 97747/2023 M KAR GENERAL (DIVISION
BENCH-3)

. MISC.

92767/202408.11.2024  |['\/3 oo M BEHERA GENERAL APPEAL

SEC.




FAO-

MISC.

92769/2024(08.11.2024 831/2019 M BEHERA GENERAL APPEAL
SEC.
— MISC.
92771/2024(08.11.2024 M BEHERA GENERAL APPEAL
107/2017
SEC.
ABLAPL-
92774/20241|08.11.2024 7454/2024 S BEHERA GENERAL
RSA- SECOND
92778/2024(08.11.2024 225/2020 |K C TRIPATHY |GENERAL ADPEAL
CRLREV-
92781/2024|08.11.2024 613/2024 S NAYAK GENERAL
CRLMP-
92784/2024(08.11.2024 14742024 |S NAYAK GENERAL
WP (C) - WRIT
92789/2024(08.11.2024 25979 /2022 |FC DAS(2) GENERAL BRANCH-2
CRLA- CRIMINAL
92792/2024(08.11.2024 19572006 |P P PATTANAIK GENERAL ADDEAL
WP (C) - STBA PRASAD Order Dtd. 2024-07- |WRIT
92794/2024(08.11.2024 133372014 |SAHOO GENERAL 24 BRANCH-1
CRLA- CRIMINAL
92797/2024(08.11.2024 106/2006 |D P PATTANATK GENERAL e
92803/202408.11.2024 |TRE(C)~ ) ¥ BEHERA  |GENERAL M.J.C
T 128/2024 Tee
92806/2024(08.11.2024 We (C) - PC DAS (2) GENERAL
23285/2015
MACA- MISC.
92809/2024(08.11.2024 T K KAMILA GENERAL APPEAL
227/2019
SEC.
92814/2024 |08.11.2024 | TEST~ G R PATRA GENERAL
s 1/1969
92816/2024 08.11.2024 |2~ B BEHERA GENERAL
s 139/1965
92818/202408.11.2024 °2J¢ D K JENA GENERAL
i 318/1993
WP (C) - SATYAJIT Order Dtd. 2024-11-
92843/2024(08.11.2024 26940/2024 |BISHAL GENERAL 05
WP (C) - SUBHANKAR Order Dtd. 2024-09-
92857/20241|08.11.2024 92014/2024 PANDA GENERAL 11
oJc- Order Dtd. 1998-04-
92901/2024(08.11.2024 2662/1908 |5 K MISHRA GENERAL 23
WRIT
WP (C) - Order Dtd. 2024-03- |BRANCH
92906/2024(08.11.2024 30125/2023 S+ K- SAMIM |GENERAL 11 (DIVISION
BENCH-3)
WP (C) - WRIT
92991/2024(08.11.2024 141455 /2023 RAKESH GENERAL BRANCH-2

NIC



